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MINISTRY OF ENVIRONMENT AND FORESTS 

ORDER 

New Delhi, the 14th January, 2005 

S.0. 56(E).—In exercise of the powers conferred by sub-sections (1) and (3) of Section 3 of the Environment 

(Protection) Act. 1986. the Central Government hereby makes the following amendmen(s in the Order of the Government of 

India in the Ministry of Environment and Forests number S.0. 48%(E), dated the 30th April, 2003, namely (— 

In the satd Order, in paragraph 1, for serial numbers 1 to 18 and the entries relating thereto, the following serial 

numbers and entrics shall be substituted, namely - — 

"1 Commissioner, Agra Division Chairman 

2 District Magistrate, Agra : Vice-Chairman 

3 Deputy Inspector General of Police, Agra Range Member 

4 Member Secretary, Central Pollution Control Board Member 

5 Secretary, Ministry of Environment and Forests— 

Representative of Government of India Member 

6. A Representative of Ministry of Petrolewm and Natural Gas Member 

7 A Representative of Archacological Survey of India Member 

& Municipal Commissioner, Agra Member 

9. . Principal Secretary, Environment Departient-— 

Representative of Uitar Pradesh Government Member 

10 Member Secretary, Uttar Pradesh Pollution Control Board Member 

1. Member Seerelary, Rajasthan Pollution Control Board Member 

12 Scerctary, Environment Department— 
Representative of Government of Rajasthan Member 

13 District Magistrate, Bharatpur. Rajasthan Member 

. Deputy luspector General of Police, Bharatpur Range Member 

15, Deputy Chief Wildlife Warden, Bharatpur Birds Sanctuary Member 

16, Sceretary, Urban Improvement Trust, Bharatpur Member 

17, Superintending Mining Engineer, Department of Mines, Bharatpur Membcr 

18 Vice-Clairman, Agra Developmient Authority Member-Convenor.” 

|E.No. Z-20018/1/99-CPA] 

R K. VAISH, Jt. Secy 
Note :~The principal Order was published in the Gazette of India vide number S.0. 489(E), dated 30th April, 2003. 
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